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CP No.(IB) 70/ALD/2017, CA No. 150/2018 

 Sh. Shubham Agarwal, Advocate for the Applicant/Liquidator and Sh. O.P. 

Mishra, Advocate for the Enforcement Directorate is present.  

 Heard the argument of learned counsel for the Applicant/Liquidator and 

learned counsel representing the Enforcement Directorate. Both the parties are 

directed to file their written submission in hard and soft copy within seven days. 

 List the matter on 5
th
 September, 2018 for further order. 
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